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Members of E.C, (MS.)
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MR. SPEAKER :
agreed by everybody.
it now.

1 thought it was
He can explain

DR. RAM SUBHAG SINGH : Last
yenr the third Lok Sabha had to be
in the month of March and
the lame duck session could not be
held. These three committces were
constituted and their life is now only
upto 31st March, though during the
previous years, it used to be upto 30th
April. Therefore, this motion has
been moved in consultation with re-
presentatives of wvarious parties and
groups in Parliament. They all agreed
that there was no objection in having
it done,
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MR. SPEAKER :
it now,

He has explained

DR, RAM SUBHAG SINGH
Some of the members of the Rajya
Sabha are retiring on 2nd April and
it will not be possible for the mem-
bers who will be elected newly to
participate in the elections of (hese
committeel. Therefore, they also de-
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sire that the lives of these committees
should be extended upto 30th April,

_ MR. SPEAKER : The
1.

1830

question

“That this House do suspend sub-
rule (2) of Rule 311 of the
Rules of Procedure and Con-
duct of Business in Lok
Sabha in its application to
the motion for extension of
the term of office of the
present members of the Com-
mittee on Estimates.”

The motion was adopted.

DR. RAM SUBHAG SINGH : |
beg 1o move :

“That this Hoyuse do extend the
term of office of the present
members of the Committec on
Estimates upto the 30th April,
1968.”

MR.
is :

SPEAKER : The gquestion

“That this House do extend the
term of office of the present
members of the Committee
on Estimates upto the 30th
April, 1968.”

The motion was adopied.

12.32 brs.

MOTIONS RE: EXTENSION OF
TERM OF OFFICE OF MEMBERS
OF PUBLIC ACCOUNTS COM-
MITTEE

THE MINISTER OF PARLIA-
MENTARY AFFAIRS AND COM-
MUNICATIONS (DR. RAM
SUBHAG SINGH): I beg to move :—

“That this House do suspend sub-
rule (2) of Rule 309 of the
Rules of Procedure and Con-
duct of Business in Lok
Sabha in its application to
the motion for extension of
the term of office of the pre-
sent members of the Com-
mittec on Public Accounts.”
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MR.
is :

Extension of term of PHALGUNA 30, 1889 (SAKA)Extension of term

Members of P.A.C. (M.S.)
SPEAKER : The question

“That this House do suspend sub-

BR.

rule (2) of Rule 309 of the
Rules of Procedure and Con-
duct of Business in Lok
Sabha in its application to
the motion for extension of
the term of office of the pre-
sent members of the Com-
mittee on Public Accounts.”

The motion was adopted.

RAM SUBHAG SINGH : 1

beg to move :—
“That this House do extend the

MR.

is

term of officc of the pre-
sent members of the Com-
mittee on Public Accounts
from Lok Sabha upto the
30th April, 1968.”

SPEAKER :

The question

“That this House do extend the

term of office of the pre-
sent members of the Com-
mittee on Public Actounts
from Lok Sabha upto the
30th April, 1968."

The motion was adopred.,

DR. RAM SUBHAG SINGH : 1

beg to move —
“That this House do intimate to
Rajya Sabha that the term

MR.
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of office of the present mem-
bers of the Committee on
Public Accounts from Lok
Sabha has been extended up-
to the 30th April, 1968, and
do recommend to Rajya
Sabha that they do take such
action as they may deem fit
in regard to the association
of the members of Rajya
Sabha with the said Com-
mittee.”

SPEAKER : The question

“That this House do intimatc to

Rajya Sabha that the term
of office of the present mem-
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bers of the Committee on
Public Accounts from Lok
Sabha has been extended up-
to the 30th April, 1968, and
do recommend to Rajya
Sabha that they do take such
action as they may deem fit
in regard to the association
of the members of Rajya
Sabha with the said Com-
mittee."”

The motion was adopred.

12.33 hrs.

MOTIONS RE:

EXTENSION OF

TERM OF OFFICE OF MEMBERS

OF COMMITTEE ON PUBLIC

UNDERTAKINGS

THE MINISTER OF PARLIA-

MENTARY AFFAIRS AND COM-

MUNICATIONS

(DR. RAM

SUBHAG SINGH): I beg to move :(—

“That this House do suspend

MR.

is @

sub-
rule (2) of Rule 312B of
the Rules of Procedure and
Conduct of Business in Lok
Sabha in its application to
the motion for extension of
the term of office of the pre-
sent members of the Com-
mittec on Public Undertak-

ingS."

SPEAKER : The question

“That this House do suspend sub-

rule (2) of Rule 312B of
the Rules of Procedure and
Conduct of Business in Lok
Sabha in its application to
the motion for extension of
the term of office of the pre-
sent members of the Com-
mittee on Public Undertak-

lngs-"

The motion was adopted.

DR. RAM SUBHAG SINGH : 1
beg to move —

“That this House do extend

the
term of office of the pre-
sent members of the Com-
mittee on Public Undertak-
ings from Lok Sabha upto
the 30th April, 1968.”



